FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
A AESTATES PRIVATE LIMITED OPERATING IN REAL ESTATE ACTIVITIES
AT MUMBAI, MAHARASHTRA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along
with PAN/ CIN/ LLP No.

Latakisan Constructions Private Limited
CIN: U45201MH2014PTC253842

2. | Address of the registered office

Rajat Sankul, Rambag Road S T Stand,
Ganeshpeth, NAGPUR — 440 018

3. |URL of website

Not available

4. |Details of place where majority of
fixed assets are located

Rajat Sankul, Rambag Road S T Stand,

Ganeshpeth, NAGPUR — 440 018

Bus Station Area:

Wing A- Ground floor which comprises

Ticket counter, Restaurant, Courier and

Transport office

Wing A- First floor, which comprises of 6

Personalized waiting area bearing No FW-A,

FWB, FW-C, FW-D, FW-E, FW-F.

Hotel Area:

1. Wing C- 41.5% Share in Hotel building
comprising of two basements, ground
floor and 4 upper floors, and terrace
having a built-up area of 4871.14 sqg. mtr.

5. |Installed capacity of main products/
services

Can be sought by sending request to
Resolution Professional at:
cirp.latakisan@gmail.com

6. | Quantity and value of main products/
services sold in last financial year

Total Revenue of 1,76,61,893/- in Financial
Year 2022-23.

7. |Number of employees/ workmen

Company does not have any employee on roll
as per records available with RP.

under section 25(2)(h) of the Code is
available at:

8. [Further  details including last| Can be sought by sending request to
available financial statements (with| Resolution Professional at:
schedules) of two vyears, lists of| cirp.latakisan@gmail.com
creditors, relevant dates  for
subsequent events of the process are
available at:

9. |Eligibility for resolution applicants| Can be sought by sending request to

Resolution Professional at:
cirp.latakisan@gmail.com



mailto:cirp.latakisan@gmail.com
mailto:cirp.latakisan@gmail.com
mailto:cirp.latakisan@gmail.com

10.

Last date for receipt of expression of
interest

12/01/2024

11.

Date of issue of provisional list of
prospective resolution applicants

22/01/2024

12.

Last date for submission of
objections to provisional list

27/01/2024

13.

Date of issue of final list of
prospective resolution applicants

06/02/2024

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

11/02/2024

15.

Last date of submission of resolution
plans

12/03/2024

16.

Process email id to submit EOI

cirp.latakisan@gmail.com

Notes: 1. The Resolution Professional is in the process of filing an Interlocutory Application
(“IA”) before Hon’ble National Company Law Tribunal (“NCLT”’), Mumbai, for extension of
CIRP period. This Form G is subject to approval of the IA by Hon’ble NCLT.

Sd/-
Prasad Dharap

Resolution Professional of Latakisan Constructions Private Limited

IBBI/IPA-001/1P-P00702/2017-2018/11228
AFA No.: AA1/11228/02/191224/106639
Plot No. 47, “Prasad”,

New Ramdaspeth, Nagpur — 440 010

Email ID: cirp.ecomaister@gmail.com
Date and Place: Nagpur 28/12/2023
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GOVERNMENT OF GUJARAT

ROADS & BUILDINGS DEPARTMENT
ONLINE BID (TENDER)

NOTICE NO.: 5 OF 2023-24 - Second Attempt
Online Bids are invited on behalf of the Governor of Gujarat by
the Executive Engineer, State Road Project Division,
Vadodara, Room No. 709, 7th floor, E-Wing," Kuber Shavan,
Kothi, Vadodara-390001 for "Consultancy Services for
Formulation of High Priority - Long Term Road Development
Programme". RFP documents can be downloaded from e-pro-
curement portal of https://tender.nprocure.com/

Documents can be
downloaded

From 26/12/2023 to 03/0112024 up
to 12:00 Hours (IST)

Last date & time for | 03/0112024 up to 12:00 Hours

The Competent Authority reserves the right, to reject all or any
bid without assigning any Reasons thereof.
(INF-VAD-1182-23-24)

REPCO HOME FINANCE LIMITED

NAGPUR BRANCH: No. Block No 2, Mazanine Floor / Lobby Floor,
Besides IDBI bank, Mangalw: 'omplex,Sadar, Nagpur-440001

E - AUCTION SALE NOTICE

Sale of Immovable Properties Mortgaged to Repco Home Finance Ltd. Under Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002

Repco™

Heme Finance

Whereas the Borrowers & Co-Borrowers having borrowed monies from Repco Home Finance Limited, Nagpur
Branch and the details of the liabilty is fumished hereunder, Whereas the Company has issued Notice under
SARFAESI Act and the Authorised Officer has taken Possession of the mortgaged properties and issued Sale Notice
on the dates mentioned below and the Company now has decided to sell the properties under saction 8 & 9 of the
Security interest (Enforcement) Rules 2002, in “As.

and"Asis whati:

DATE AND TIME OF E - AUCTION: 30-01-2024, Time: 11.00 a.m - 12.00 p.m.

(with unlimited auto extension of 5 minutes)
Last Date & Time for submitting E-Tenders : 29-01-2024 at 4.00 p.m.

SI.No.1: Borrower: Wandhare, S/o, Di B Wandhare, Co-Bi : Mrs.Sapana Prakash
Wandhare, S/o, Prakash Wandhare, Demand Notice Date: 06-12-2019 , Amount claimed as per Demand
Notice (Loan Account Nos. 1691880000921 & 1691821000943) being Rs.40,31,917/- & Rs.7,37,290/- as on
06+12-2019 together with further interest, costs and expenses. Possession Taken Date: 15-09-2021 , Present
Outstanding Amount: Rs.11,53,765/- & Rs.72,94,869/- as on 07-12-2023.

DESCRIPTION OF PROPERTY: All that Piece and Parcel of land bearing Plot No. 136, admeasuring total area of
139.35 Sq.Mits., (1500 Sq.ft.) out of Kh.Nos. 153, of Mouza: Narsala, NMC House No. 50/136, Ward No. 77, within the
limits of Gram Panchayat Narsala & Nagpur Municipal Corporation, Nagpur and the said plot is Bounded as
By PlotNo. 135, West :By Plot No. 137, North : By Plot No. 141, South : Road.

BRUHAT BENGALURU MAHANAGARA PALIKE

- Office of the Senior Assistant Director of Horticulture (Yalahanka Zone),
BBMP, Amruthahalli, Byatarayanapura, Bangalore - 560 092.

No.BBMP/YD/SADH/PR/147/2023-24 Date:22.12.2023

CORRIGENDU
Ref.:Tender Notification No.: SADH(YLK)/TENDER/01/
2023-24 Date:08.12.2023 with reference to the above

tender notification, the calendar of events for the tenders
have been extended as follows due to technical reasons.

RESERVE PRICE: Rs.89,19,000/-; EMD (10% of Reserve Price): Rs.8,91,900/- ; Minimum Bid Increment Amount : 75,000/

SI.No.2: Borrower: Mr.Sachin Bateshwar, S/o Mr.Hariram, Co-Borrower-l: Mrs.Neeta Bateshwar, W/o Mr.Sachin
Bateshwar, Co-Borrower-Il: Mr.Sandip Bateshwar, S/o MrHariram, Demand Notice Date:23-06-2023, Amount
claimed as per Demand Notice (Loan Account Nos. 1691811000986 & 1691860000987 ) being Rs.16,22,218/-
&Rs.4,62,941/-as on 19-06-2023 together with further interest, costs and expenses. Possession Taken Date:
09-11-2023, Present Outstanding Amount: Rs.16,66,494/- & Rs.4,38,306/- as on 07-12-2023.

DESCRIPTION OF PROPERTY: All that piece & parcel of House Property bearing Southem Portion of Plot No.255
admeasuring about 69.72 Sq.Mtr 750 Sq.ft) & Plot No.256 admeasuring about 69.72 SqMtr ( 750 Sq.ft) covering Buit —
up area of GF+FF = 162.774 Sq.Mitrs located amongst survey No.380/2, PH.No.22, bearing Mouza Patgowari, situated
within the limits of the Grampanchayat Patgowari Tahsil Ramtek and District Nagpur. The Plot No.255 Boundaries are
under : East : Shiv of Heti Gaon, West : Layout Road., North: Plot No.256, South : Plot No.254 , The Plot No.256
Boundaries are as under : East : Shiv of Heti Gaon, West: Layout Road., North : Plot No.257, South : PlotNo.255.

RESERVE PRICE: Rs.23,00,000/-; EMD (10% of Reserve Price): Rs.2,30,000/- ; Minimum Bid Increment Amount :Rs.25,000/-

Particulars Published Date Revised Date
Last date & time for receipt 28.12.2023 06.01.2024
of bids in online portal upto 4.30 p.m. | upto 4.30 p.m.
i i 01.01.2024 08.01.2024
Opening of Technical bid | 411,30 am. | at11.30 a.m.
- " After approval | After approval
Opening of Financial bid | o' cpnical bid | of technical bid

All other terms & conditions remains the same.

SI.No.3: Sawane, D/o.Mr. Co-B : Ms.Shalini
Ramachandra Sawane, D/o Mr.Ramachandra Demand Notice Date: 20-02-2023, Amount claimed as per
Demand Notice (Loan Account Nos. 1691811000320 & 1691820000321) being Rs.3,11,999/- & Rs.5,80,271/-
as on 18-02-2023 together with further interest, costs and expenses. Possession Taken Date: 13-09-2023,
Present Outstanding Amount: Rs.2,86,907/- & Rs.6,84,598/- as on 07-12-2023.

DESCRIPTION OF PROPERTY: All that piece and parcel of land bearing Corporation House No.562/A admeasuring
35.319 Sq.mtrtogether with structure Admeasuring 38.116 Sq.mts, in CTS No.1297 Sheet No.21 of Mouza Bhankeda
Ward No.65 CIR No.23/26 within the limit of Nagpur Municipal Corporation Tah and Dist Nagpur. Boundaries are as
under:East: House of Kisan Vaidya, North: Nallah, West: House of Balkrishna Meshram, South: Road.

RESERVE PRICE: Rs.22,40,000/-; EMD (10% of Reserve Price): Rs.2,24,000/- ; Minimum Bid Increment Amount :Rs.25,000/-

Sd/- Senior Director of Horti

(Yalahanka Zone)

Hinganghat Branch (Br. Code: 3081)First Floor, Nikhade
Complex, Nandori Square, Sant Tukdoji Ward,
Hinganghat, Dist Wardha, Maharashtra 442301

Contact No: 07153-249456 Email: i0b3081@iob.in

POSSESSION NOTICE-SYMBOLIC (for immovable property) [(Rule 8(1)

hereas
The undersigned being the Authorised Officer of the Indian Overseas Bank under the

Financial d Enfore Interest
Act, 2002 and in exercise of 13(12) 3ofthe
Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 20.062023
calling upon the borrowers /mortgagors /guarantors M/s Shri Sai ls, Prop. Mr.
Prabhakar Kawaduji Mungse, In front of Nikhade Complex, Nandorl Square, Sant
Tukdoll Ward, Hingangha, Dist Warcha, Maharashtra-442301 (hereinattr referred as
Jborrowers")to repay
Six Lakh Eighty Eight Thousand Fifteen only) as on 19.06.2023 e tohes e ot

S 85
Indian Overseas Bank @@

SI.No.4: :Mr.Ulhas Manohar Ayachit, S/o Mr.Manohar, Co-Borrower: Mrs.Snehal Ulhas Ayachit,
Wio.Mr.Ulhas Ayachit, Demand Notice Date: 03-06-2023, Amount claimed as per Demand Notice (Loan
Account No.169187000213) being Rs.25,15,448/- as on 02-06-2023 together with further interest, costs and
expenses. Possession Taken Date: 13-09-2023, Present Outstanding Amount: Rs.24,63,511/- as on
07-12-2023.

DESCRIPTION OF PROPERTY: ITEM | - SCHEDULE | (DESCRIPTION OF PROPERTY) : All that piece and parcel
of plot Nos. 1036/A/19, 1036/A/20/A, 1036/A/21, 1036/A/22 & 1036/A/20 — Land admeasuring 6938.00 Sq.Mtr + 675
Sq.Mtr, - Total land admeasuring = 7613.00 Sq.Mtr, together with Mumsmnea Buildings containing Total 48-3 BHK
Apartments viz., A1, A2, A3 & 31-2 BHK Ap: B thereon which will be
more popularly known & styled as *Daffodils’, being pumon of out of entire 0.81 Hoctares, 16,8100 Sq M, in Survey
No.119-121/2, bearing P.H.No.44, Gity Survey No.640, Sheet No.579/43, Mouza Jaitala, within limits of N.L.T & N.M.C,
Tahsil & District Nagpur, and B under: East: L No.163 & 164. West :Remaining portion
of land bearing survey No.119-121. North :1149.68 Sq.Mtr, remaining portion of land sold hereunder & thereafter road
& Survey No.100. South : Remaining portion of land bearing Survey No.119-121 & Nallah

ITEM Il - SCHEDULE II (DESCRIPTION OF FLAT) : All that RCC Superstructure bearing 403 admeasuring a carpet
area of 61.59 sq.mtrs, on the fourth floor wing BL of the building known and styled as PIONEER DAFFODILS
constructed on all that piece and parcel of land admeasuring 7613.00 sq.mtr, being part and parcel of land bearing KH
No.199, 122/2, city survey no.640 sheet n0.579/43 of Mouza Jaitala within the limits of Nagpur Municipal Corporation,
Nagpur Taluk & Dist Nagpur. As per Sale Deed Boundaries as follows: North : Lift and Lobby, East :Flat No.402,

till date of
ofreceipt of the said notice.

(1) The borrowers having failed to repay the amount, notice is hereby given to the
borrowers and the publicin general that the undersigned has taken symbolic possession
of

est: Plot B

Secton 138) ofthe ssid Act read with Rl ofthe bl Bules o this 22 iy of
December of the year 20:
@ mDamcu\arandthc not to deal
with the property and any dealings with the property will be subject to the charge of
Indian Overseas Bank for an amount of Rs.3,12,714.00.00 (CC under I0B SME EASY

ForE Please Contact W/s.4Cle

For inspection of the property the intending bidders may contact the Branch Hoad, Ropco Home Finance Limited,
Nagpur Branch, on all working days between 10 A.Mto 5 P.M. Contact No. 93700-70721.

Authorised Officer,
Repco Home Finance Limited

Date: 15-12-2023

"

TATA
HOUSING FINANCE LIMITED

TATA CAPITA

Registered Address: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg, Lower Parel, Mumbai 400013.
Branch Address : 2nd Floor, Shree Arcade, House No. 186, Plot No. 130/19, Red Cross Road, Gandhi Square, Sadar, Nagpur 440001.|

NOTICE FOR SALE OF IMMOVABLE PROPERTY

(Under Rule 9(1) of the Security Interest (Enforcement) Rules 2002)
E-Auction Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Act, 2002

Notice is hereby given to the public in general and in particular o the below Borrower and/ Co- Borrower, or their legal
heirirepresertatives (Borrowers)in prtcuar that the below described immovable roperty mortgaged to ata Capital Housing Finance
Ltd. (TCHFL),th thorised Officer of TCHFL, 16-01-20240n
& *As s what is” and “Whatever there is" and without any recourse basis”. for recovery of outstanding dues from below mentioned
Borrower and Co-Borrowers. The Reserve Prioe and the Earnest Money Deposits mentoned below. Notios s hreby given that i e
the sale, E-Auctionat 200 PM.onthe
i 16-01-2024. The sealed envelope containing Demand Drat of EMD fr paricpatng in E- Aucton shal be submited 1 the
Authorised Offcer of the TCHFL on or before 15-01-2024 1l 5.00 PM at Branch address TATA CAPITAL HOUSING FINANCE LIMITED,
2nd Floor, Stree Arcade, House No. 186, Plot No. 130/19, Red Cross Road, Gandhi Square, Sadar, Nagpur 440001.

pe " as per
Loan Alc. Name of Borrower(s) / Co-

St Norand | borrower(s)Legal Heirs) Legal Aot a8 bed posene Eamest Typeof

No. Branch | Represeniiive/ Guaraniorls emand Notice rice loney Possession
Mr. Rajesh Beniprasad | . 46,93,849 (Rupees Forly| Rs.3200,000- | Rs.3,20000-

Bali, SixLakn Ninety Three Thousand| (Rupees Thiry | (Rupees Three | pp cical

119819929 | o Renu Rajesh Bali | Eight Hundred Forty Nine Orly) | Two Lakn Only) | - Lakh Twenty el

14102017 Thousand Oniy)

th : Description of the Immovable Property: Al that piece and parcel of the Plot No. 42 of Nazul,
Adm. 1400 sq. ft., with construction lhevecn House No. 418/A/42, Ward No. 57, Kh. No. 62/2K, 97/3, 98, 99, 100, 101/1 & 105 of Mz.-
Indora, PHN. 8/11, C. 5. No. 531, Sheet No. (297) 49, Tah. & Dist. Nagpur. The Boundaries areas follows: East - Plot No. 43, West
PlotNo. 41, North : Road, South : PlotNo. 27.

At the Auction, the public generally is invited to submit their bid(s) personally. The Borrower(s)/Co-Borrower (s) are hereby given last
chance o pay the fotal dues with furthr interest withn 15 days from the date of pubiiation o this nolce failng which the Immovabe
Property wil schedule. within

of the sale) are tendered Totne Auorised Ofceror proofis given to his satisfaction that the amount ut o secuved debt,interest and
costs has been paid before the dateof the auction

No officer or other person, having any duty to perform in connection with this sale shall, however, directly or indirectly bid for, acquire or

P
The sale shall be subject to the conditons prescribed in the Security Interest (Enforcement) Rules, 2002 and to the following further
conditons:
NOTE: The E-
with mited extension of 10 minutes each
Terms and Condition: 1. The particulars specfed inthe Scheciule herein below have been stated 0 the best of the nformation ofthe
undersigned, but anyeror, e eventofany
dispute arising as to the amount bid, or as to the bidder, the Immovable Property shallat once again be put up to auction subject fo the
discretion ofthe Authorised Offcer. 2. The Immovable Property shall ot be sold below the Reserve Price. b Bid Increment Amount will
be: Rs.10,000/- (Rupees Ten Thousand Only) b Allthe B i prop by Eamest
Money as mentioned above by way of a Demand Draft favoring the TATA GAPITAL HOUSING FINANGE LTD. Payable at Branch
address. The Demand D auction. For paymentof EMD through NEFT/RTGS/IMPS
Kindly contact Authorised Offcer. 5. The mgnes« bidder shall be declared as successful bidder provided always that he/she is legally
qualified to bid and provided further that the bid amount is ot less than the reserve price. It shall be i the discretion of the Authorised
Officer to deciine acceptance of the highest bid when the price offered appears so clearly inadequate as to make it inadvisable to o so.
6. For reasons recorded, it shall be in the discretion of the Authorised Offcer to adjourn/discontinue the sale. 7. Inspection of the
Immovable Property can be done on 04-01-2024 between 11 AM to 5.00 PM with prior appointment. 8. The person dedlared as a
successfulbidder shal, immediately after such decaraton, deposit werty-five per cent of the amount of purchase moneylbid which
tofresh

in/on 16-01 00PM103.00PM

i property

9
paid by the purchaserto the Authorised Offcer on or before the 15th day from the date of confirmation ofthe sale of the property, exclusive
of such day, or ifthe 15th day be a Sunday or other holiday,then on the e 15th day. 10.In any
paymentwithin the period mentioned above, the property shallbe put to fresh private treaty. The EMD
shall stand forfeited by TATA CAPITAL HOUSING FINANCE LTD and the defaulting purchaser shall lose all ciaims to the property.
1. Detais of any encumbrances, known o the TATA CAPITAL HOUSING FINANCE LTD, fo whichthe propery i fable: as per table
above. Claims, fany, er
table above. The thepwpertymc\udmg
statutory liabilties arears of property tax, electicity etc. 12. For any other deails or for procedure online training on e-auction the
prospective bidders may contact the Service Provider, Mis. 4Closure, Block No.605 A, éth Fioor, Maitrivanam Commercial Complex,
Amerpe, Hyderbad 500038 rough i coordnatorsMr At Kumr Das, 8142000725, 142000066, 6142000062 Ell

and Email : in or Manish Bansal, Emailid Manish Bansal@tatacapital.com Authorised
Ofcer Mobie No 850898695, e sord your query on WhatsApp Number 9939078665, 13 TDS of 1% wil be pplcatle and
payable by the highest bidder over ent idder inthe PAN of

their

Scheme & FITL 19.06. hereon at
& rests as agreed, charges etc, from the aforesaid date mentioned in the demand notice
till date of payment less repayments, if any, made after issuance of Demand Notice. The
dues payable as on the date of taking possession is Rs.3,35,788.00 (CC under I0B SME
EASY Scheme & FITL facilities only) payable with further interest at contractual rates &
rests, charges et till date of payment.

(3) The borrower’s attention s invited to provisions of Sub-section (8) of the Section 13 of
the Act, in respectof

movable property

Allthat piece and parcel of open Plot No.18, Field Survey No. 108, Mouza No.103, Mouza:
Pimpalgaon, PH. No 34, admeasuring 183.75 Sqm situated at Satefal Road, Near PRP
Lawn, Hinganghat, Sant Tukdoji Ward, Taluka Hinganghat Dist. Wardha, Maharashtra-
442301 v Mr. Prabhakar property

To the East - 6 Mitr. Wide layout Road, To the West — Vacant Plot No. 19, To the North —
Vacant PlotNo. 17, Tothe South- Survey No. 107 demarcated Road

Date: 22.12.2023
Place: Hinganghat

Authorised Officer
Indian Overseas Bank

the owner/ borrower(s) and the copy of the chalkan shall be submmed 0 our company. 14, Please refer {0 the below link provided in
‘ o e by ;

disposalhtml.
Please Note - TCHFL has not engaged any broker/agent apart from the mentioned auctoning partner for sale/auction of tis property.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
LATAKISAN CONSTRUCTIONS PRIVATE LIMITED

OPERATING IN REAL ESTATE ACTIVITIES AT MUMBAI, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

for
Sd/-
Authorised Officer

Place : Nagpur
Tata Capital Housing Finance Ltd.

Date : 28-12-2023

<A Canara

Bank

Regional Office -1
Recovery Section, 1st Floor, Chandak Bhavan,
North Ambazari Road Shankar Nagar Square, Nagpur - 400010

Name of the corporate debtor | Latakisan Constructions Private Limited
along with PAN/ CIN/ LLP No.__| CIN:

2. [ Address of the registered office | Rajat Sankul, Rambag Road S T Stand,
Ganeshpeth, NAGPUR - 440 018
3. URL of website Not available
4. Details of place where majority | Rajat Sankul, Rambag Road S T Stand,
of fixed assets are located Ganeshpeth, NAGPUR - 440 018
Bus Station Are:
Wing A Ground foor hich comprises Ticet
counter, Restaurant, Courier and Transport office
Wing A- First floor, which comprises of 6
Personalized waiting area bearing No FW-A, FWB,
FWF,
Hotel Are
1. Wing C- 41.5% Share in Hotel building comprising]
of two basements, ground floor and 4 upper floors,
and terrace having a built-up area of
487114 5q. mtr.
5. [ Installed capacity of main Can be sought by sending Resolution Professional
products/ services
. [ Quantity and value of main Total Revenue of 1,76,61,893/-in
products/ services sold in last | Financial Year 2022:23.
financial year
7. [ Number of employees/ workmen Ccmpﬂ"y does not huve o employee on roll as
8. [ Further details including last Ganbe Sought by, senmng Rssn\mmn Professional
available financial statements | cirpatakisan@gmail.com
(with schedules) of two years,
lists of creditors, relevant dates.
for subsequent events of the.
process are available at:
S [ Eligibility for resolution applicants | Can be Sought by sending Resolution Professional

under secton 25(2)) of the | at cirpJatasan@gmalom

0. lasl date fev receipt of expression
of interest

12/01/2024

| Date of issue of provisional ist of
prospective resolution applicants

22/01/2024

K]

Last date for submission of
objections to provisional st

27/01/2024

5|

Date of issue of inal st of
prospective resolution applicants

06/02/2024

B

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants.

11/02/2024

5. Last date of submission of
resolution plans

12/03/2008

6. Process email id to submit EOT

Notes: 1. The Resolution Professional is in the process of filing an Interlocutory Application

(“IA") before Hon'ble National Company Law Tribunal (*NCLT"), Mumbai, for extension of CIRP
period. This Form G s subjectto approval of the 1A by Hon'ble NCLT.

sd/-

Prasad Dharap

Resolution Professional of Latakisan Canstructions Private Limited

B8I/IPA-001/IP-PO0T02/2017-2018/11228

AFA No.: AA1/11228/02/191224/106639

Plot No. 47, *Prasad”, New Ramdaspeth, Nagour - 440 010

Email ID:

Date and Place: Nagpur 28/1:

I'IIOUB ahead m

e

E-Auction Sale Notice for Sale of Inmovable Properties under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property mortgaged/charged to the Secured Creditor, the possession of which has been taken
by the Authorised Officer of Canara Bank, will be sold on “As is where is”, “As is whatis”, and “Whatever there is” on 29.01.2024 by 12.00 pm to 01.00 pm for recovery of below mentioned dues of the of Canara Bank, from
respective borrower/ guarantor mentioned below.
Sr. Name and Address of Type of iption of Properties e, | Reserve | EMDRs. | Amount 0/s. | Bid Submision | Encumbrances [ WE-Y\ P:Y -l s F: 11 '§
No. Borrowers / Guarantors Properties Ymbolic | price (Rs.) Liability (Rs.) Date Launches
Branch - Retail Asset Hub Residential | All that piece of parcel of land and building at Plot | Symbolic Rs. Rs. Rs. On or Before | Not Known (R SRR F31E
Borrowers - House No. 906 bearing corporation House No. 27,00,000/- | 2,70,000/-| 33,19,325/- | Dt.24.01.2024 Roll
1) Smt. Surekha Manoj Tinkhed 3514/A/906 admeasuring 55.74 SqMtr, NIT (s, Thirty Three. at 5.00 PM.
) Smt. Surekha Manoj Tinkhede Sakkaardara Street Scheme, PH. No. 39, Sheet No. Lakh Ninteen | Canara Bank, Salary Accounts
g; m: ;“a"nr:lY ;ﬁ:;r?al;:': '}?::hede 14, City Survey No. 1047, Ward No. 20, Ashirwad ngm’;ﬁ Retail ASS? with
. Manoj I Nagar, Nagpur, Ta. Nagpur Dis. Nagpur Land is Five Ol + nerest | 15 Branch, Term Insurance
Al R/o. Plot No. 906, Corporation Bounded As : Towards East by : Plot No. 907, ‘Applicable & fagpur
House No. 3514/A/906, Aashirwad Nagar, Nagpur Towards West by : Plot No. 905, Towards North by Other Charges and 0"'3'
+Road, Towards South by : Plot No. 931 Fa
For more de(a Is
b1 Branch - Khamla, Nagpur Commercial | Allthat Piece and Parcel of including superstructure | Symbolic Rs. Rs. Rs. On or Before | Not Known i ;leares:
Borrowers - Shop having built up area 17.10 Sq. Mtr. On Block No. G- 21,00,000/- | 2,10,000/-| 31,54,193/- | Dt.24.01.2024 Canara Bank
. 02 on Ground Floor, in Muktanand Complex situated (Rs. Thirty One at5.00 PM.
1) M/s. Sharda Collection atPlotNo. 55 D, NNIC House No. 4017/55D, Behind LahFityFour | Canara Bank, or Call
Plot No. 12, Pragati Sheel Colony, OPP SBI Trimurti Nagar Nagpur in the name of Shri J"ﬂgsmom Khamla Branch, 7774069629.
Sai Mandir, Wardha Road Nagpur-440015 Harish S/o. Devicharan Tiwari. Bounded As : East : fun Wom;’;i‘y Nagpur
2) Prop. Mr. Harish Devicharan Tiwari 9 mtr. Wd.Road and parking space, West : 20ft . Interest Applicable
12, Pragati Sheel Colony, OPP Sai Mandir, Wd. Road, North : N.LTPlot No 55-C, South : & Other Charges.
Wardha Road Nagpur-440015 N.TPlotNo55-E. e l}"
k] Branch - VNIT, Nagpur 2 BHK | Fla/Apartment No. 2/16, Third Floor covering a | Symholic|  Rs. Rs. Rs. On or Before | Not Known ail
Borrowers - FLAT built-up area 61.22 Sq Mtrs ( 659 Sq Ft ) & super 24,00,000/- | 2,40,000/-| 24,16,568/- | D1.24.01.2024
" built-up area 69.44 Sq Mirs (747 Sq Ft) of the (Rs. Twenty Four | at 5.00 PM.
1) Mr. Rupesh Yashwantrao Nipane building unit-02 in the scheme of three building wan Siteen | Canara Bank, Canara All in One
631A, Matoshree, Il_wan Ro_ad, Near Ramdal units named and styled as * CHHATRACHHAYA undres Sy Bt VN\NTaBraunrch, Mobile App With
Akhada Lalgan), Baraipura Tellpura, Nagpur-440002 APARTMENTS” situated in Mudaliyar Lay Out, Tulsi Only)+ Inerest o 230 + ser t
Guarantor - 2) Dhanraj Raghunath Bangde Nagar, beside Shant Nagar, Near PWS College ppcablc services a
631/1, Matoshree, Near Ramdal Akhada Garden, Nagpur 440002, in the Bounded by: East & Other Charges your fingertips.
Maskasath, Itwari, Nagpur 440002 Road, West: Road, North : PN 261, South : Road.
PY Branch - Gittikhadan, Nagpur 2 BHK | Al that piece and parcel of undivided 16.318% | Symbolic Rs. Rs. Rs. On or Before | Not Known R/ Vi Vi Days
Borrowers — FLAT | Share and Interest in land bearing Plot No. 7, 14,90,000/- | 1,49,000/-| 20,23,149/- | Dt.24.01.2024 J
v bearing Khasra No.460 (15, 17 & 29 0ld), PH.No. (Rs. Twenty Lakh | at5.00 PM. Term Deposit
1) Soni Ramawadh Shukla 12A, admeasuring 234.11 S
. 0 5 q.Mtrs, Mouza Twenty Three Canara Bank, " .
APT. No.T-302, 3rd Floor, Shri Sai Shreya Regency, Godhani  (Railway), compromising of R.C.C. Thousand One Gittikhadan with attractive
Plot No.7, Layout of Rajlaxmi GNSS., Rajlaxmi Nagar, i - Hundred Forty Nine
Superstructure consisting Flat No.T-302, on Third Branch, Nagpur Rate of Interest
Opp. Gurukul Convent, Collecotr Colony, Godhani, Floor of building known as “Sai Shreya Regency” Oniy) 4 Inrest
(Ry), Tah. Nagpur (Gramin), Dist. Nagpur, 441501 Opposite Gurukul Convent, Collector Colony, & Other Charges 7.90%
And Also : Plot No.22, Anushakti Nagar, Preeti having built up area of 36.17 Sq.Mtrs. within the . "
Society, Hazaripahad, Vayusena Ngar, Nagpur 440007 imits of Godnani Grampanchayat and NMC Senior Citizen
Guarantor - Ramawadh Shukla Bounded As : To the East - Road, To the West - [
Plot No.22, Anushakti Nagar, Preeti Society , Layout Boundry, To the North - Plot No. 6, To the
Vayusena Nagar, Nagpur 440007 South - Road. Canara Bank
] Branch - Butibori Residential | ST of Al that piece and _parcel of land bearing | Symholic Rs. Rs. Rs. On or Before | Not Known Offers
Borrowers — House | Plot No.8 admeasuring 144.92 Sq.Mtr together 72,06,000/- | 7,20,600/- | 56,25,554/- | Di.24.01.2024 N
M/s Avi Tech India Pyt Ltd with construction standing thereon, being portion FsFiysalaa | at 5.00 PM. Vehicle and
Plot No.8, Chouchary Layout, 3rd Bus Stop, Gopal of the entire land bearing khasra No.110/2 and Tova e | g ek Housing
Nagar, Nagpur, Maharashira In, 440022 111/1 PH. No. 44 of Mouza Parsodi bearing Hundrea Fity Four | granch, Nagpur
Through ls Directors Corporation house No.1946/8, City survey oy st - Ned Loans with
1) Mr. Manoj Chandrakant Virkhare (Director] No.762, Ward No.74 Ta. And Dt Nagpur Bounded o :
P\Lt No. 8, Goéal Nagar, 3° Bus Stop, Chau‘nhary Lay| s : Towards the East By : Plot No.9 of & Oter harges attractive
Out, Opposite Mangalkar Jewellrs, Nagpur 440022 Shri.Kharpuriya, Towards the West By : Land of Rates
2) Mrs.vaishnavi Manoj Virkhare (Director) Gorle layout, Towards the north By : 25 Ft Wide .
PlotNo.8, Gopal Nagar, 3" Bus Stop, Chaudhary Lay| Road, Towards the south By : Gall & Plot o Smt Pls contact
Out, Opposite Mangalkar Jewellers, Nagpur 440022
Guarantor - 1774069643
1) Mr. Chandrakant Madhavrao Virkhare for more
Plot No.8, Choudhary Layout, 3rd Bus Stop, detail
Gopal Nagar, Nagpur Maharashira In, 440022 etails.
For detailed terms and conditions of the sale please refer the link “E-Auction” provided in Canara Bank's wehslle (www canarabank.com) or may Canara Bank Mr. Vinod Londhe (Senior Manager) & Mr. Pranay Somkuwar, Contact
No. 9284314112 during office h working day. Portal of E-Auction: https : // it com
“ANY PERSON WHO BRINGS A SUCCESSFUL BIDDER SHALL BE ENTITLED TO 1% OF REALIZED VALUE OF THE PROPERTY OR CONTRACTUALLIABILITY WHICHEVER IS LESS”.
Date: 27/12/2023 Authorised Officer
Place: Nagpur Canara Bank, Nagpur

NAGPUR



